
c::FNTRA!... ADM TNT STRAT ryE. TRTBUNI... 
PRINCIPAl,.. BENCH 

GA .5.1. /200:3 

New Del hi. this the .13th day of March • 200 

Hon ble Sh .. Shanker R.j ii • Member (3) 

Sh,, Swarn Singh 
S/o Sh.. .Jsi Riim 
Operet:ion Tracer Assistant 
Under Ch:ief Medical. S'iperintendent 
Nev,  Del. hi,, 

App]. b c. ent 
(By Advocate. Sh Amit: Ari..nd) 

V F P S U S 

Union of Tnd11.:hroi..igh 

.1... The Gene re]. Manaqer 
Northern Railway 
Ba rode House ..New Del. hi 

2 .. The Division ..1. R ....l.way Manager 
Northern Railway, A ct 

New Delhi., 

3, 	T h e Chief Administrative Off:i.cer (Constn ,, ) 
Northern Railway 
Kashmi ri G a t e ..New Del. hi 

.. Respondents 

(I P D F. P LORAI...).. 

Applicant seeks pay and allowances as accorded 

to sirni l.ar'l.y circumstance persons in view of decision 

of 	Tribunal, in Rem Oulare Vs. U0I & Ors ..(GA 

2(-.,.1.0/2002) decided on 11.-.1.0"2002 Pam Jas Vs.. UOI & 

Ors., 	(GA 2040/2002) dec:i.ded on 5'-"8'2002 as well. as 

the decision of the. High Cour't in Ram Prasad & Ors., 

Vs ..Sh.. 	Ganpati Sharma & Anr,. 	(CP No,. 	5247/97) 

decided on 27-.1.099 ., 	T h e ci...im of the applicant 

despite representation has not been exceded to by 

respon dents .. 	En ds of .j'i st ice won I. d be met if the 

present 	GA 	is th rcted to 	he treated 	as 

representation by the respondents and be dispc..sed of: 

by a detailed and speaking order in viw of decision 

-2/ 



of 	the High (::ou rt and r'hiTs Tribunal. (supra) within 

two months from the date of receipt of a copy of this 

order., Ordered accordingly. OR stands disposed of, 

2. 	let a copy of this order a.ng with OA be 

sent to the respondents 
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(SHNKER RA.1u) 

MEM 
/vksri/ 	

BER (.3) 

1 - 

ci 

IV 


